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[F. No. 01/13/2013 CL-V, Vol-VI] 

BALAMURUGAN D, Jt. Secy.  

 

Note : The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-

section (i) vide number G.S.R. 250(E), dated 31st March, 2014 and last amended vide G.S.R 426(E), 

dated 27th June, 2025. 
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